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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH

IN THE MATTER OF:

OA NO. 515/2024

GANGA POLLUTION VS STATE OF UP & OTHERS

Response on behalf of the National Mission for Clean Ganga (NMCG) and

Central Water Commission in the matter of OA no 515/2023- Ganga Pollution
Vs State of U.p & Others.

MOST RESPECTFULLY, IT IS suBMiI-rED:

1. That in the aforesaid matter the Hon’ble NGT, amongst other, is considering the

issue of demarcation of floodplain zone of river Ganga and its tributaries in the

State of Uttar Pradesh (UP) and action to be taken by the concerned authorities

to protect the floodplain zone.

2. That this Hon’ble Tribunal, while considering the matter, has invited attention to

the provisions of the River Ganga (Rejuvenation, Protection and Management)

Authorities Order, 2016, especially Clause 3(1) defining floodplain. 3(C) buffer

area, Clause 4(ix) restriction relating to construction in floodplain that

responsibility to determine the floodplain zone primarily lies at the first instance

with the authorities and thereafter action to be taken for protection of the

floodplain zone.

3. That the State Government of UP had informed this Hon'ble Tribunal that the

state of UP has adopted the criteria of interval of five years, twenty-five years

and hundred years for the three zones while dividing the flood plains in three

parts as under: -

TN
ar
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Prolrit)ited Zone: recurrence interval of 5 years

• Regulatory Zone: 25-year return period flood,

' Warning Zone:100-year return period flood

4. That the Hon'ble Tribunal vide order dated 27.05.2024 has ilnplead the Following

as respondents in the llratter:

(i) Central Water Conrrnission (CWC) through its Chairman:

(ii) National Mission for Clean Ganga (NMCG) Ihrougtr its Chairlrran,

5. NMCG sought opinion of CWC and Flood Management Wing of the DoWR. RD

& GR in the matter to frame consolidated reply.

6. Hon’ble NGT vide its judgement dated 13tlr July. 2017 in the matter of M.C

Mehta vs Union of India, 200/2014 has,inter-alia. directed as follows:

• Being an integral part of the river, floodplain of the river requires protection

Floodplains play significant role in maintaining the bio-diversity and aquatic

life of the river. It's significance cannot be overlooked, in terms of

environment and ecology. There are numerous dimensions involved while

identifying the floodplains.

It is required to categorize it into different zones, namely. No Development

Zone. Regulated Zone and a Free Zone for development. The principle of

Sustainable Developnlent itself justifies the classification of floodplains into

such zones for protecting the river. This Tribunal in the case of Manoj Misra

(supra) had the occasion to deal with the concept of floodplain, its zoning

and management. The Tribunal held as under:

a) Development and regulation of floodplain of Rivers falls within the

purview of the State.
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b)

C)

d)

It is not possible to provide uniformity in the extent of floocIPl£tins with

respect to different Rivers as well as its various reaches

Floodplain zoning has been accepted as all important non-structural

strategy for Hood nlanagelrlent. The basic concept of floodplain zoning is

to regulate land use of ftoodplains to restrict damage caused due to
floods.

The floodplain zoning. therefore. aims at deternlination of locations so

that flood damages are reduced to lninilrrun1. A very restrictive actIVIty

can be allowed in that area. It is not only to protect the areas from

damage resulting from floods and failure of water protective measures.

but is also useful in reducing the damage caused due to drainage

congestion, particularly in urban areas.

7 That in pursuance of the Hon'ble NGT order dated 13111 July 2017 in respect of

Phase-1. Segment 'B' of River Ganga from Haridwar to Unnao in the matter of

OA N0200/2014 (M.C. Mehta vs (UOI and Ors), the identification and

demarcation of the flood plains was completed by a Special Conlnlittee

constituted vide OM NO. T- 12/2017-18/268/NMCG dated 01.08.2017

(Annexure-1) . for the purpose by the then Ministry of Water Resources, River

Development and Ganga Rejuvenation under Chairmanship of Member

(Wp&P), CWC. The scope of work of the Special Comnlittee was as follows:

f.

11.

TO identify and denlarcate the flood plains of river Ganga in segnlent B of

phase I on one in Twenty-Five Years cycle or appropriately; &

Identify no development/construction zone and regulatory zone and the

activities that can/cannot be carried out in the regulatory zone of the

floodplain .

That the Committee finalized its report and submitted to DOWR. RD&GR with

identification of "NO development zone and the regulatory zone'' based on the

flood recurrence interval of 5-year return period and 25-year return period floods

respectively. (Annexure-2)

§
/
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8. That as far as flood management is c011cerned. flood plain zoning is considered

as one of the major non-structural measures meant to reguldte Lise of

floodplains and thereby minilnizing the flood risk and losses. Flood plain zoning

regulates land-use or zoning policies which in turn regulates construction in

these areas. Regulation of land-use in flood plains in turn also lead to reduction

in pollution sources on river banks and maintain natural ground water recharge

functions of the plains, Ministry of JaI Shakti has continuously impressed upon

the States {he need to adopt flood plain zoning approach.

9. That a model draft bill for flood-plain zoning legislation was also circulated by

Central Water Commission (CWC) in 1975 to all the States. The bill envisages

establishing flood plain zones and delineates the areas which are subject to

flooding including classification of land with reference to relative risk of flood

plain use intended to safeguard the health. safety and property of the general

public. For this purpose. it provides for surveys of flood plains of the rivers to

determine the nature and the extent of flood plains. To-date, the States of

Manipur, Rajasthan, Uttarakhand, and erstwhile State of Jammu & Kashmir hdd

enacted the legislation. Following the enactment of the Disaster Management

Act, 2005, the Government of India (GOI) constituted the National Disaster

Management Authority (NDMA) as the apex body for Disaster Managenlent

(DM) in India with the mandate, inter alia, for laying down policies and

guidelines on disaster management. National Disaster Management Guidelines

for Management of Floods. January’2008 also advocates adoption of Flood

Plain Zoning as an important measure to manage the flood and its risks.

10. In order to enable States to undertake scientific assessment of flood plains and

its zoning, need of technical guidelines on the subject has been felt.

Accordingly. DoWR, RD&GR, Ministry of JaI Shakti constituted a conllnittee,

vide O.M. Z-5/03/2106-FM-MOWR/2569-79 dated 28,11,2022, under Menlber

(RM). CWC for formulation of 'Technical Guidelines on Flood Plain Zone.

(Annexure.3). The Colnrnittee took into consideration practices which are being

followed in other countries wherever regulation of flood plain has been enacted
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and enforced. The Conllrlittee has SLfbmitted its report to the DoWF?, RD&CR

which is under consideration of Gover111rlen{.

11. That as per the report, a river's floodplain is the low-lying land adjacent to a river

and is prone to flooding and generally conforms to a flood of frequency of one in

a hundred years. TO lntniInize the damages due to floods and to protect the

pristine nature of the river. there is a need to regulate the activities ill the flood

plain of the river. The report proposes flood-plain zoning conforming to flood of

frequency of one in a hundred years. However, considering areas conforlrling to

one in hundred year flood will be huge, especially in plain and flat areas. the

Conr111ittee proposed that the entire flood plain area further needs to be divided

in different zones depending upon its proximity to the river banks, type of

developmental activities that can be permitted and the nature of settlenrent in

the area i.e. rural. or urban.

12. That the Committee has proposed division of flood plain into 3-zones for urban

settlenlent and into 2-zones for rural settlenlent:

•

•

•

Prohibited Zone: with limits conforming to 5-year return period flood

Regulatory Zone: with extent up to 25-year return period flood beyond

extent of prohibited zone.

Warning Zone: with extent up to 100-year return period flood beyond extent

of Regulatory Zone (for urban areas only).

13. That the DoWR, RD & GR, Ministry of JaI Shakti has sought

coITInlents/observations from State Govts on the report, as cited at Para12

above. Thus. it is submitted that the matter is under deliberations of the

Ministry. (Annexure-4),

14. That the NMCG, from time to time, has been advising all the states

governments in Ganga basin for demarcation, delineation and notification of

river flood plains and removal of encroacllnlent from the riverbed/floodplain of

§
./
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the river Ganga and its tribLltaries in accordance to the provisions of the River

Ganga (Rejuvenation, Protection and Management) Authorities Order. 2016. In

this context, a letter written to Ganga basin states on 06.08.2024 is placed at

Annexu re-5

FJ
Cfb--,''''"I

Anup Kumar Srivastava

Executive Director (Tech)
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T-12/2017-18/268/NMCG
National Mission for Clean Ganga

Ministry of Water Resources, River Development &
Ganga Rejuvenation

lst Floor,

Major Dhyan Chand National Stadium
India Gate, New Delhi-110002

Dated: lst August, 2017
QFFIgE NTEMQRANPVM

Subject: Constitution of Special Committee in the matter of O.A. No. 200
of 2014 - M.C. Mehta Vs Union of India & Ors before the Hon'ble
NGT, New Delhi.

############

In pursuance to the directions contained in the judgment passed by Hon'ble NGT
on 13 a1 July 2017 in respect of Phase-I, Segment 'B' of River Ganga (Haridwar to
Unnao), a Special Committee is hereby constituted as below:

(i)

(ii)

(iii)

(iV)

Sh. S Masood Husain, Member (WP&P), Central Water
Commission

Chairman

Commissioner (FM), Ministry of Water Resources, River

Developrnent & Ganga Rejuvenation

Chairman, Ganga Flood Control Commission

Additional Chief Secretary, Revenue Department, Uttar

Pradesh

Member

Member

Member

(V) Principal Secretary, Irrigation & Water Resources Department,

Government of Uttar Pradesh

Member

(Vi )

(vii)
(viii)

Executive Director (Technical), National Mission for Clean

Ganga

Director, National Institute of Hydrology

Sr. Joint Commissioner (PP), Ministry of Water Resources,

River Development & Ganga Rejuvenation

Member

Member
Member

Secretary

The scope of the Special Committee shall be as follows:
a. Identify and demarcate the flood plains of river Ganga in Segment B of

Phase I on one in twenty five years cycle or appropriately.
b. Identify no development/construction zone, regulatory zone and the

activities that can be/cannot be carried on in the regulatory zone of the
floodplain.

This issues with the approval of Competent Authority.

(~„ha,.Jt,,b
Deputy Secretary
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To:

1.

2.

Sh. S Masood Husain, M (WP&P), Central Water Commission, Sewa

Bhawan (S), R.K. Puram, New Delhi- 110066

Commissioner (FM), Ministry of Water Resources, River Development &

Ganga Rejuvenation, Shram Shakti Bhavan, Rafi Marg, Sansad Marg

Area , New Delhi- 110001

Chairman, Ganga Flood Control Commission, Ministry of Water

Resources, Govt. of India. 3rd Floor, Sinchai Bhawan, Patna,

BIhar - 800 015

Additional Chief Secretary, Revenue Department, Lucknow, Uttar
Pradesh-226001

Principal Secretary, Irrigation & Water Resources Department,

Government of Uttar Pradesh, Cant:t Road, Udaiganj, Lucknow, Uttar

3.

4.

5.

Pradesh - 226001

Executive Director (Technical), National Mission for Clean Ganga, lst

Floor, Major Dhyan Chand National Stadium, India Gate, New Delhi-
110002

Director, National

Uttarakhand, India.

Sr. Joint Commissioner (PP), Ministry of Water Resources, River

Development & Ganga Rejuvenation, Shram Shakti Bhavan, Ran Marg,

Sansad-Marg Area, New Delhi- 110001

64

7.

8.

Institute of Hydrology, Roorkee- 247667,

Copy for kind information to:

1.

2.

3.

4,

5.

PPS to Secretary, Ministry of Water Resources, River Developrnent &

Ganga Rejuvenation, Shram Shakti Bhavan, Ran Marg, Sansad Marg

Area, New Delhi -110001
PS to Joint Secretary (PP), Ministry of Water Resources, River

Development & Ganga Rejuvenation, Shram Shakti Bhavan, Ran Marg,

Sansad Marg Area, New Delhi -110001

PS to Director General, NMCG

PS to Deputy Director General, NMCG

PS to ED (Project/Hnance/Admin), NMCG
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Final Report
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IFrli::i IT'l:

STUDY TO IDENTIFY AND DENIARCATE

THE FLOOD PLAINS OF RIVER GANGA

IN SEGMENT B OF PHASE I

(HARIDWAR TO UNNAO)

I'll)OIII'IAIN . Ftf}{}II it A/AH Fi ARtA

C floor)
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)

I.: \ (' ItoA(_'I tHE:.VI

Ministry of JaI Shakti

Department of Water resources, River development & Ganga Rejuvenation
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Report on identification and demarcation of the flood plains of river Ganga

in segment B of Phase- 1 (11arid\var to Unuao)

I. INTRODUCTION

Floods constitute one of the major national calamities faced by India almost every year

resulting in substantial loss of life, largc scale damage to property. disruption oF community

lifclines besides cntailing untold misery to the millions. Concerted eft’otIs ha\-e been made

over the years to reduce the damage due to Hoods and mitigate the sufferings of the people

Various structural flood control measures were taken up in the past including construction oF

reseln'oirs. embankments, drainage channels, etc. It is, hot\-ever, ito tv realised that absolute

and pcrnr£rncnt protcction Lo all flood pronc arcas and for all magnitudes of floods by

structural measures alone is not only irnpossiblc bul also not ccononrically viablc, The

emphasis has thereFore been rightly shifted to non-structural measures like ["lood Plain

Zoning and Regulation. Flood Forecasting, etc., LO effectively supp[enrent the structural

nrea I,urc!, for providing sustainable protec[ion to flood affected areas.

The broad concept in flood plain zoning is to rcgulatc thc land use in order to mitigate the

damage potential. The rolc of flood plains and need for flood plain zoning was recognised by

the Centrai Water Commission (CWC) as early as 1975. CWC had prepared a Model

Floodplain Zoning Bill for adaptation by states but it did not receive due a[tention of states

1 . 1 BACKG ROLiND

In pursuance to the directions contained in the judgment passed by 1-[on ’bIc NGT on 131l1 July

2017, in respect of Phase-l, Segment -B’ of River Ganga (Hdridwar to Unndo), Ministry of

Water resources, River development & Ganga Rejuvenation constituted a special committee

\'ide OM T- 12/20 17- 1 8/268/NMCG dated 01.07.2017 (copy enclosed as Annexuw- 1 ) with

following scope.

a) IdentiFy and demarcate the flood plains of river Ganga in segment B of Ph,tse- 1 on

one in twenty five year’s cycle or appropriately

b) Identify no development /construction zone, regulatory zone and the activities that

can be /cannot be canied on in the regulatory zone of the tloodplain.

The first meeting of the committee was held under the chairmanship of Member (WP&P),

CW('' on 05. 12.2017 (Annexure-2), wherein it was decided to constitute a core group to carry

out following task:

• Data collection and compilation of available information

4
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• Identification of flood event dates corresponding to 2, 5, 10, 25, 50, 100 return period

and supplying the same to NRSC for further analysis

• Processing of collected information

Using the available datasets and latest modelling techniques, a presentation on flood plain

demarcation for the reach from Haridwar to Unnao was made to the committee during the

second meeting held at CWC HQ on 30th January 2018 (Annexure-3). The committee

decided to prepare an interim report based on the analysis done so far mentioning the

assumption made and/or limitations of the study.

Further on the basis of the discussion held during the third meeting held on 23Fd April, 2018

(AnnexurezI), it was decided to . re-examine the flood frequency analysis and validate the

study by incorporating details of embankments, cross-section of river- at every 5 Km interval

upto 1 m above HFL, to be provided by Irrigation department, Govt. of U.P.

During the 4th meeting held on 22nd April, 20 19 (Annexur b5), the core group presented 3

types of flood demarcation analysis viz. Fully based on Satellite, Fully based on Nk)del with

DEM reconditioning and Hybrid approach. It was decided to carry out the ground truth

verification by Irrigation department, Govt. of U.P. in consultation with core group/ officers

in field ofFices of CWC/ GFCC

In compliance to the decision taken in the 4th meeting, the ground truth verification was done

in 3 phases i.e. (from 07.05.2019 to 08.05.2019, 15.05.2019 to 17.05.2019, 11.06.2019). The

report of the same is enclosed as Annexure-6.

Subsequent to completion of exercise of ground truth verification, the report was revised on

the basis of the recommendations of the joint team constituted for ground truth verification.

The report, including the activities that can be/cannot be carried out in the No development /

Regulatory zones of the floodplain, was presented during the 5th meeting of the Special

Committee held on 29"' August 20 19.

Taking into consideration the findings of ground truth report, embankment data provided by

U.P, Govt., other datasets/information and comments of the participants received during the

5th meeting, the report on demarcation of floodplains along with the activities to be carried
out in such demarcation zones has been finalized.

2. DATA USED

Following data/information was used:

•

•

90m Digital elevation model (DEM) from Shuttle Radar Topography

Mission (SRTM) of United States.

Analyzed Satellite datasets of Joint Research Commission- European Commission for

the period from (1984-20 15)

5
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• Cartosat 30 m DEM from Indian Space Research Orgwrbation (ISRO)

• Historical Annual Peak discharge data of CWC sites.

• Satellite images of flood events from National Remote Sensing Centre.

• Embankment data provided by Irrigation Department, Govt. of U.P.

3. SOFTWARE USED

3.1 MH(EFLOOD

It includes a wide selection of specialized ID and 2D flood simulation engines, enabling to

model any flood problem - whether it involves rivers, floodplain, flooding in streets}

drainage networks, coastal areas, dams, levee and dike breaches, or any combination of these.

MIKE FLOOD is capable to generate dynamic flood depth maps and velocity distribution

(spatially) maps of flood water propagation.

There are several advantages of applying models like MIKE FLOOD. It provides more

reliable and accurate flood maps and Hood hazard maps, than simpler methods like

superimposing static water level maps on topographic maps. [t simulates water levels

accurately taking into account backwater effects from e.g. obstructions on the flood plain, and

simulates correctly pathways, which may not necessarily be the shortest and direct distance

between e.g. the river and the point of concern,

This technique requires a fine resolution land terrain model. The land terrain model, HD

model are dynamically linked in MIKE FLOOD, and generate flood depth map and flood

velocity map in every time step of its computation process.

3.2 ARCGIS
It is a geographic information system (GIS) for working with maps and geographic

information. It is used for creating and using maps, compiling geographic data, analyzing

mapped information, sharing and discovering geographic information, using maps and

geographic information in a range of applications, and managing geographic information in a

database

4. METfIODOI,OGY

All the relevant information were collected from various agencies and then analyzed in the

following manner:

4.1 FLOOD FREQUENCY ANALYSIS

The flood frequency analysis was carried out by Hydrology North, CWC. Various

distribution viz. 2-Parameter log Normal, 3-Parameter log Normal, 2-Parameters Gamma,

Log Pearson Type- III and Gumble have been used to derive return period flood and details of

which are mentioned in Annexure-9. The average historical data availability was around 40

years. The results are shown in Table 1.

6
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Table 1: Flood Frequency Analysis

Magnitudes (mi/s) for different return period flood

Distribution
2 yr 13 yr 1 10 yr 1 25 yr 1 50 yr : loo yr

S.No 1 Station

1

2

3

4

5

6

s n) mm
2-Parameter

Garhmukteshwar I F 463 1 F 5535 [ 7870
log Normal

10763

9555

12135

10832

13497

12125

Kachla Bridge Gumbel F 6140 1 7168 1 9751 11569

10628

13377

12917

12126

14426

t4255

13614

15326

Fatehgarh Gumbel F 4594 1 5737 F 8608

Ankinghat
Log Pearson

- 1 7117 1 8597 [ 11687
111

2- Parameter
7984 t 9506 1 13057

Gamma
Kanpur 15348 16962 18507

4.2 SATELLrrE DATA SELECTION

1. Based on the CWC records, dates for some high flood events in the recent past were

identified for collecting satellite imagery data from NRSC.

NRSC provided satellite images for two flood events dated on 18-19 June 2013 and 23'd

& 25d1 September 2010 through their web messaging service (WMS). Using GIS

software, outer envelope of flood extent was digitized manually.

2. Joint Research Centre- European Commission have analyzed Landsat multispectral

Satellite images of past 31 years (1984-2015) for deriving frequency with which water

returns from year to year i.e, recurrence interval. The same has been used in the study

through Google Earth Engine platform.

4.3 D[GrrAL ELEVATION MODEL SELECTION

SRTM 90 m and Cartosat 30 m DEM available in public domain were considered for the

study area. The Cartosat data downloaded from the NRSC website was vertically referenced

to some other vertical datum which was further corrected to the desired projection as

informed by NRSC in the third meeting. It was noticed that SRTM 90 m DEM was relatively

better representing elevation value and was therefore selected for use in the model. Given the

hardware and software available with the core group and size of the study area, the 90m

resolution was found to be more optimal for simulation. The comparison of elevation values

of few selected stations in the study area is shown in Table 2:

7
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FTable 2: Spot Height Analysis

Station Spot Heights(m)

SRTM Cartosat Difference

121.6 5.4127

20 1 199 2

138 135.8 2.2

164.5161 .3.5

115 111.5 3.5

0.3294 293.7

Ankinghat

Garhmuketshwar

Fatehgarh

Kachhalabridge

Kanpur

Haridwar

Further, core group also referred few research papers and it was found that SRTM is

widely used in the scientific community as its spot height accuracy seems to be good for

all kind of tenains as mentioned in the paper (Annexure-/0).

4.4 DEM REF[NEMENT:
SRTM DEM 90 m was further processed to improve the river profile below the water surface,

since SRTM does not capture the same. To achieve this, lean season satellite imageries for

last 30 years, representing the river portion only was adjusted according to the average mean

depth based on the cross section data of CWC at six gauging locations.

f + =

• • O P : r e 1A +

Figure !: DEM refInement –River Bathymetry

8
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4.5 MODELLING METHODOLOGY
Using the SRTM 90m DEM and the outputs of flood frequency analysis, a coupled

hydrodynamic model - one dirnensional (ID) and two dimensional (2D) was setup (Figure 1).

The details of setup are as under :

• Upstream branch to provide constant flood magnitude equal to the given return period

at rishikesh using a tD model.

• Downstream branch for draining the flow from dalmu using a ID model.

• Flood plain bathymetry for routing the flows between rishikesh and dalmu using a 2D

Hydrodynamic modeling.

• Five flow locations (Garhmukteshwar, Kachla Bridge, Fatehgarh, Ankinghat and

Kanpur) in 2D model for maintating constant river flows equal to the given return

period fLood magnitude.

• 2D domain was represented by finite difference rectangular grid (MIKE 2 1 “classic”)

Steady state analysis was performed to workout the extent of floodplain for various return

period flood.

;z.“ U/S branch

IM& S II
Br

Flow locations

Hood pt,h
topography %$

/O/S branch

Figure 2: Model Setup
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5. Approaches analyzed for flood plain demarcation

5.1 Flood Plain Denr£lrcation based on Salclli tc Data/[nlages

5.1.1 No Development Zone

SatelIIte data of past 31 years ( 1984-2015) of JRC- (Joilll Research (-elltre-European

Commission) was taken for study to demarcatc Rood boundary based oil recurrclrce illter\'al

It was found that the Flood extent corresponding to recurrence interval of 2. 3 & 5 years were

most frequent with little difference in spatial extent. This was mainly due to presencc ol

embankment and braided nature of Ehe river. It u.'as thus considered most appropriate for No-

Devclopnrent Zone which is also in-line with the NDMA guidelines for N\clltclgclllcll [ ol

floods. 2008

\:o I)e\'elopnrent Zone

Area =1483 Sq Km

Avg. width = 2.3 Km

'X

}....
\)’'-''-\

-h,

Legend
4 CWC HO SITES

HI NO DEVELOPMENT ZONE
D 20 +0 80 KIlometers \

Figure 3: No Devclopmcnl zone based on Satellite datasets
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5.1.2 Regulatory Zone

Outer envelope of flood extent on the satellite images provided by NRSC was digitized manually. The

outer extent of Satellite images for two flood events dated on 18-19 June 2013 and 23'd & 25th

September 2$10 which u'as found to be near to 25 year return flows has been considered for as

Regulatory Zone demarcation. This accounts for both protected i.e. embanked as well as

unprotected Hood plain area in the study reach.

3 all

Regulatory Zone:

Area = 5643 Sq Km

Width = 8.8 Km

CIV+++,k1+3~4+r

}#rvI

Legend

i Sate£lite Ilnage

C:\VC: Stations

C)uta envelope

Figure 4: SateUUe derived Floodplain- Outer eItertt of Regulatory Zone
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5.2 Model based Flood Plain Demarcation

The SRTM 90m DEM used for modeling was further processed to cater for the sub-surface

river bathymetry which was not accounted in the original DEM. The final model results show

many small islands within the flood extent causing inundation gaps. These gaps have been

filled to get final inundation area,

No Development Zone - Based on 2-Year Return Period Flood (without Embankment)

Regulatory Zone – Based on 25 Year Return Period Flood (without Embankment)

MODEL BASED FLOOD PLAIN DEMARCATION

No Develooiuart Zone :

Area = 1920 sq Km
Avg. width = 2.97 Km

Rest!£ctec! Zone :

Area 4756 Sq KIn &
WIdth = 7.37. 2.97 = 4.4 KIn

cwa HQ BiTe8

= NO 80NearR RFP)

Re8TRICTeD }} }2

Figure 5: Floodplain Demarcation based on Model Result
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MODEL BASED FLOOD PLAIN DEMARCATION
W

Sr

=Pj
t.j:f ’' \,

\I

GAP FILLING

No Development Zone : Area
2580 Sq Km & Width 4 Km

Resaic ted Zone : Area 6118 Sq Km
& Width= 9.48 -4.0 = 5.48 KIn

Legend
e CWCHO SITES

= bIO DEVELO?nenl ZON£42VR R?P Val apPWN

R£STaCTED ZQNE(2SYR RPF MH ?aRM ) no

Figure 6: Model Based Flood Plain Demarcation with Gap $ning

5.3 Hybrid Approach for Flood Plain Demarcation:
The results of satellite analysis and modelling have their own limitation. Satellite may not

cover the full flood event and model results are subjected to DEM quality. Therefore hybrid

approach has been adopted by combining both the results by taking union of the areas

obtained from both the results.

13
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HYBRID BASED FLOOD PLAIN DEMARCATION

SATELLrrE

(3
MODEL GAP

FiLLiNG

No Development Zone : A'ea

3176 Sc KIn & Width 4.92 Km

:' ' -$
Restricted Zone : Area 7281 Sq

KIn & Wldtt:I = 11.28.4.92 =

6.36 Km

Legend

e CWCH09TtS

IS NO unLaPMENT ZONE(WeNO}

RE$TRGTED aDNE£W8NQ}

d h
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6. FINAL FLOOD PLAIN DEMARCATION

As decided during the 4th meeting, the Hybrid based Flood Plain Demarcation combining

results of satellite imageries and model with gap filling were shared with l&WRD, Govt. of

UP, regional offices of CWC/GFCC for ground truth verification jointly near all important

cities/municipalities/major habitations. Subsequently, ground truth verification was carried

out by the team consisting of officials from Central Water Commission, Ganga Flood Control

Commission, National Institute of Hydrology and State Government of Uttar Pradesh and

Uttarakhand in following three segments:

Segment-l from 07.05.20 19 to 08.05.2019 in reach Hari(i\var to Bijnore.

Segment-II from 15.05.2019 to 16.05.2019 in reach Kannauj to Kanpur/ Unnao

Segment-III from 11.06.2019 in reach Brajghat/Garhmukteshwar to Narora.

During the ground truth verification exercise, the committee members used the Google Earth

mobile application platform for ovulaying all the results i.e. Satellite, Model and Hybrid in

KML format so that they could compare the result location on mobile application with the

actual ground location and marks the ditTerence. Besides this, during the visits, the

information available from local residents was also gathered to verify the results.

No development zone demarcated using satellite data was found to be more or less

confirming to the ground reality. The same has been selected and finalized further by

incorporating the details of embankments, bIInds collected from U.P. Govl.

The final average satellite based No DevelopmQnt Zone width i.e. 3.15 Km has been arrived

through refining the previous No Development zone by incorporating the fIndings of ground

truth verification report such as gap-filling, correcting the bank lines, smoothening the outer

edges, and extending the No Development zones upto the embankment line where ever

applicable. This resulted in increase of area of No Development Zone from 1483 Sq.Mn. to

2032 Sq. KIn-, consequently, increasing the average width from 2.3 Km to 3.15 KIn.

Similarly, the satellite based average Regulatory Zone width i.e. 10.12 Km has been arrived

through refining the previous Restricted Zone by taking the union of satellite area provided

by NRSC and the newly defined No Development Zone and smoothening the outer edges.

This has again resulted in increase of area from 58+3 Sq.Km. to 6530 Sq.Mr.9 consequently!

increasing the average width from 8.8 Km to 10.12 Km.
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FLOOD PLAIN ZONE
RIver Ganga ( Hart d war to Un nao )

Legend
M NO O£VELOPM£NT ZONE (2a32 SqICmI

M R£6ULATORY ZONE le630 SqK'TO

F@re 8: Final FLood Plain based on Ground Truth VerOcation
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NO DEVELOPMENT ZONE
River Ganga ( HaIF dw ar to Un nao }

Land Use Land Cover Map

NO DEVELOPMEKr ZONE LAND.USE DEtAILS

tatdunrype AREAI yrOld bReajBn{H
Rim / Stream / allals 743J IZ iS

Crop land 527.7 26.38

fdtow BSI IL 13

eArl Gta/IN 2191 IOSS

Sa\b laId 186.7 m

Dedduau 38./ 133

hI,„dW,dud 264 L32

Hantatm n 0.36

Sad Forest 4.5 023

Rad n 0.16

Gdbed / HbvHDW tad m at+
Sana xea 2D m

Water txxlu B 0.07

Urban M W
SattAfhctaJ tafxl 0.3 O.Of

FuestHnatfon 0.1 0.01

N

A

Legend

Landuse Type

= Urban

Eg Rural

all Crop hnd

1111111 PtanbLon

[ -I Fallow

_ BIll pdbqys
IM Forest PtantaRxj

IIII Svub Forest

n Grassf Grazing

IIU Salt Afeded Land

IIII Gutted / R8vinaus Land

@!!iII ScIUb Imd

W Sandy area

al Inland WeUard

= RIver / Strearn / &anal3

M Water bodies

(

{}

'zPatFd

Figure 9: Land Use Land Cover Map for No Developwten£ Zone
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REGULATORY ZONE
er Ganga ( H arid war to Un

Land Use Land Cover Map
n a 0 )

REGULATORY ZONE LAND.USE DfrAILS

t2ndusc Type AREA(SqXm) PtrtcnQ{c(%)

Crop land 392S. / 60. 10

River / Strearn / canals 796.6 12.19

Fallow 696.1 10.66

SCIUb I,nd 433.8 6.64

Grdssl Gmring 29 1.2 4.46

Rural 129 . 7 1.99

DedduH6 32.9 1 27

Inland Wetland gO. 7 1.23

Scrub Forest 1 3.4 0.51

Salt Affected Land 28.8 O 44

Plantation 12.3 0.19

Urban 5.9 0 09

GuJlicd / Ravenals Lv\d 5.4 O.08

4 1 007

Water bcxScs ).S 0.05

Forest Plantatim 2.4 O Q4

N

A

Legend

Landuse Type

L;x.] Urban

n Rural

@ Crop land

IHlll H3ntat©n

HI Fallo tv

i DecIduous

= Forest PlantatIon

lin SCI\lb Forest

lliill! Grass/ GrazIng

= San Affected Lana

IIII GuHled / Ravlnous Land

T Scrub land

= Sandy area

iiI inland Wetland

]IIII RIver ; Stream / aanals

. _ ] Water !Mbs

Figure 10: Land Use Land Cover Map .lbr Regulatory Map
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7. ASSUVIP’I'IONS AND LIN'IIT,-\TIONS

Ft)r Satellite

B Flood extent covered by satellite dcpcncds upon revisit period, cIc)tld cover. rivc1

[urbidity, river seasonality etc. & classification aigorILtlrlls used by space agency

• inragc processing algorithms, etc

• F{mbankrnent breach scenerios are not accounted

• Cannot segregate reverine flooding from other types of flooding.

For .VI octet

Vtannings value of 0.0+ bvas adopted uniform throughout the Hood plains as well as

river channel

+ Limit:ltions of topography i.e. 90In SRTNI DEVI

• River bathymetry accounted using available cross sections only

B EFFects of Hood embankments ,roads, buildings ,hydraulic structures.bridge e[c were

not considered

Scenerios !ike Dalrlbreak and GLC)F are noE coinsidercd

' Morphological changes not coinsidel'ed

• Flooding due to drainage congestion, water clogging etc not accounted

B Su(ly arca is cointined to Maximum 30 km buffer on cithcr sidc of river centerline

• Evaporation ,infiltration and diversion losses neglected

For Ground Truth VerifIcation

• Restricted zone could not be verified

• Subject to the accuracy of geo-location services available on mobile

• Only accessible and h,rbituatcd areas wcrc surveyed

8. ACTIViTIES IN FLOOD PLAIN ZONE

The Following literatures wen considered for defining activities that can be/’cannot be

carried out in the No development / Restricted zones of the floodplain

1. Concept paper on river Conservation Zone prepared by the expert group of Ministry

of Environment and Forest & Climate Change

2. National Disaster Management Authority guidelines for Hood !nanagement

3. Flood Plain Zoning notification of Uttarakhand IITigation Depanlncnt

4. NMCG guidelines for Ganga Basin
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The above literatures were discussed by the cornrnittee during the 5th meeting of the

Comruittee held on 29th August 2019 in arming up the activities that can be/cannot be

carried out in the No development / Regulatory zones of the floodplain. Finally following

activities were identified and recommended by the committee,

8.1 NO DEVELOPMEN T ZONE

Prohibited activities in No Development Zone:

All activities except mentioned under the regulated activities in no-development zone.

Regulated Activities in No Development Zone:

1. Temporary constructions, if absolutely necessary, in exceptional circumstances like
natural calamities or religious events at traditional locations, with prior permission of
the National Mission for Clean Ganga acting through the State Ganga Committee and
the District Ganga Committee.

11.

111.

Regulated Sand/ Stone/ sediment/ river borne material mining may be allowed as per
MoEF&CC guidelines

Repair/renovation of protected monuments, temples, boating jetties, parks, ghats and
crernatorlurn

IV Existing structure, whether permanent or temporary for residential or commercial or
industrial or any other purposes in the River Ganga, Bank of River Ganga or in active
flood plain area of River Ganga or its tributaries provided that such construction has

already been completed, shall be reviewed by the National Mission for Clean Ganga
so as to exarriine as to whether such ' constructions are causing interruption in the
continuous flow of water or pollution in River Ganga as per provisions under para
[6(3)] of Ministry of Water Resources, River Development and Ganga Rejuvenation
notification no. S.O. 3187(E), dated the 7th October 2016 (as amended from time to
time) (copy enclosed) regarding constitution of an authority, namely, the National
Mission for Clean Ganga for Rejuvenation, Protection and Management of River
Ganga

V.

Vl.

Vll.

Organic farming by owners/lease holders

Plantation of native trees / shrubs (for commercial use)

Measures for control of erosion and floods, maintenance or de-silting of river ways,
waterways and channels

Vlll .

IX.

Rdpair of breaches in embankments

Laying of unpaved paths for access to the river for cultural, religious or any other
purposes
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X Various activities suctl as cllgilleered diversion and storage of water in River Ga11ga

construction of bridges and associated roads and embankments over the River Ganga

or at its River Bank or its flood plain area. construction of C;hats or cxtcnsion of any
existing C;hat, construction ofjetties, construction of pernranent hydraulic structures
for storage or diversion or control of waters or challllelization of River Ganga. etc..

sha[I be governed as mcnEioncd under para (+2) oF Ministry of Water Resources.
River Development and Ganga Rejuvenation notification no. S.o. 3187(E), dated the

7'h October 2016 (as amended from time to time) regarding constitution of an

authority. namely, the Ndtional Mission for Clean Ganga for Rcjuvenation. Protcction
and Management of River Ganga

XI Navigation, Water Sports, Water Transport related activities

8.2 REGULATORY ZONE

Prohibited Activities in Regulatory Zone:

Red category of industries as luenEioned in CPCB guidelines (as aluended frorn lin',e to
Elnre)

Regulated Activities in Regulatory Zone:

I Construction of residential/ Institutional,' commercial buildings. school, dispen5aries.
recreational facilities with certain stipulations as mentioned in NDMA guidellncs (as

amended Frcitn time to time) such as prohibition of basement in buildings.
constructIon on stilts rcoluu Ins). plinth level above the flood lines. provision of
stairway in single storey building, rooF level oF single storey or first floor level above
100 years Hood level/'[IFL. preferably utilizing ground floor for non-residential
pufT>uses

Various activities such as engineered diversion and storage of water in River Ganga.
construction of bridges and associated roads and embankments over the River Ganga
or at its River Bank or its Hood plain area, construction of Chats or extension of any
exIsting C;hat, constnlcEion ofjetties, construction of permanent hydraulic structures
for storage or diversion or control of bva[ers or channelization of River Ganga, etc..
shall be governed as mentioned under para (42) of Ministry of Water Resources
River Development and Ganga Rejuvenation notification no, S.O. 3187(E). dated the
7't’ October 20 16 (as amended from time to time) regarding constitution of an
authority, namely. the National Mission for Clean Ganga for Rejuvenation? Protection
and Management of River Ganga

Setting up of non-polluting cottage industries.
Construction / expansion/ modemization of bridges, roads and similar facilities that
may affect ND Zone

Creation of navigational facilities involving dredging, mechanised Ferries, jetties etc.
Green and Orange categOry of industries as nrentioned in CPCB guidelines (as
amended from time to time)
Water Sports, Water Transport related activities
Stone crushing plants etc,

11

IIi.
IV.

V.

\’l.

VII.

Vlll.
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9. Concluding Remarks

1. As per the recommendations of the report of ground truth verification (Annexure-6)1

Satellite based No Development Zone was found to be more or less confirming to the

ground reality which was found to be most frequent with respect to recurrence interval of

5 years. The same has been selected and finalized further by incorporating the details of

embankments, bun(is collected from U.P. Govt.

The outer extent of Satellite images for two flood events dated on lg-19 June 2013 and

23Fd & 25'h September 2010 provided by NRSC has been considered as Regulatory /

Restricted Zone which was confirming to the 25 years return period flood.

The lat/long of demanding pillars for both left and right side of No Development zone

at interval of 200 m is provided in Annexure-7.

The lat/long of demanating pillars for both left and right side of restricted zone at

interval of 200 m is provided in Annexure-8.

Total flood plain area for No Development Zone is 2032 sq. KM corresponding to the

average width of 3.15 KM.

Total flood plain area for Restricted/ Regulatory Zone is 6530 sq. KM corresponding to
the average width of 10. 1 2 KM.

For monitoring of flood line area a monitoring committee comprising members of
GFCC, NIH, UP Govt and Field units of CWC is recommended.

a

3.

4.

5

6.

7

+++++++
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---!f-.'’eiopr l;ent /co' Isli c..'a,''3/? =;;.'r’ IIt ? f'I(Sl- 'n a tIle!' Iii,Itter s also. has beerl rPtr?r,irlr:c)

the colill)lie llc:e rIf tItl,'c lion by tIle State Gove.-nrrr elIIs ijl tiris rPyar-cl

P!-ovisions of the R+ve-- Galrlj;! I-Q::j'-iv ella:i or:. ?rote'_-tiOII and F'Janaqenr,I'lt) Atl[ilf;liLie:,
I--)n.lcr cIdEed 07.10.201$ :DO ?(!\'('c£l tei irc :oil:i:-lrli,-li ! .:tjjyjtie$ iII front I i)id ins iFI :F, e

G_?nga Basin

} FLlrtllel', Do“/VR, RD &: GR ha -: r iII:i :;,iEe(I ,I Llftii! TerI':IIi :dr Guideiine5 on floor:1 pi, tir)

Zones on 24_07.2024 :o all States Seek:IIg titeil- COIlln:elliS/obsefvaitons by jI.08.;02/1
( copy errclosecl).

L) Needless to say, early cor:rplianc9 of Court Crd,'rs,-'Provjsioirs embeclc led in the
Authorities Notification for delineation, denrarcrltiorl, and notiFication of rjver fjood
plains is required to be ensured dIc>rIg \',-ith removal of encroachment frc)in r ive,
tied/floodplain of tIle river' Galloa a11cJ its tribLJtat' ies fo'' rejuvell,3ti11q arlcl rna:ncdining
river health.

Considering above, it is requested that Elle COIICC'I'IIed officials in the State nlay be
dIreCted to expedite arId col-nl)lete the fPZ works at the earliest. They lrray also be asked to
5ublnit updated reports on the FPZ related activities/ItS inrplerrlentation status to NMCG aE

tIle earliest

This issues h'itIl approval of tIle competellt authority.

Encl.: As above

A Yours faithfully,

eIJlc B'”v
(Anup Kumar Srivastava)

Executive Director –Teclllllcal, NMCG

q;I.qq. tn.uFI.. { aid antI 'fir,III. ul,r !filly'{, 'lc ft MoI qt Bit< '1'II qI telul Fh''ll'l. 'IIV,t tI!'hI!)
q'r't (Id, aar< tar;I d-fi aVI;td fi?BIr'T, $MrT tc. ;N Mn-..lloo02

NMCG, (Ministry of JaI Shakti. Department of Water Resources, River Development & Ganga Rejuvenation, Government of India)
First Floor, Major Dhyan Chand National Stadium, India Gate, New Delhi-110002

Ph.: 01 1-23072900. 23072901
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To,

1. The Chief Secretary, Government of Uttarakhand, Uttaral<hand Secretariat, 4 Subhash

Road, Dehradun - 248 001, email: cbiefsccyuk@!gnuiLcorn

2, The Chief Secretary, Government of Uttar Pradesh, Secretariat, Lucknow - 226 001 email:

US 4@nic.in

3. The Chief Secretary, Government of Jharkhand, Secretariat, Ranchi - 834 0CM email: cs-

ElukMd.@nic.in

4. The Chief Secretary, Government of West Bengal, Nabana (13th Floor), 325 Sarat

Chatterjee Road, Shibpur, Howrah - 721102 email: gs-westbengal@nic.in

5. The Chief Secretary, Government of Himachal Pradesh, Government Secretariat, Shimla-

171 002 email: ps-haQnic.in

6. The Chief Secretary, Government of Rajasthan, Secretariat Jaipur - 302 005 email:

csmj@rajasthan.SO v.ie

7. The Chief Secretary, Government of Madhya Pradesh, MP Mantra+aya, Vallabh Bhawan,

Bhopal - 462 0CH email: cs@mp.nic,in

8. The Chief Secretary, Government of Havana,- 4th Floor, Havana Civil Secretariat §ector-

1, Chandigarh – 160019, email: a©h3jyana.nic,in

9. The Chief Secretary, Delhi, Government of National Capital Territory of Delhi,

3rd level, Delhi Secretariat, 1.P. Estate, New Delhi-110002, email: csdelhi@nic.in

10. The Chief Secretary, Go\,'ernment of Chhattisgarh, Mahanadi Bhawan, Mantralaya, Naya

Raipur - 492 002 email: csofficHg{agov.in

11. The Chief Secretary, Government. of Bihar, Government of Bihar. Main Secretariat, Patna-

8(X)015 email: cs-bihar@nic.in

Copy (with request to co-ordinate in the matter) to:
1. Project Directorr SPMG – Uttarakhand, 117 Indira Nagar, Dehradun - 248 001

2. Project Director, SMCG- UP, Plot No. 18, Sec – 7, Gomtf Nagar Extn„ Lucknow – 226 010

3. Project Director1 SPMG – Jharkhand, Room No. 403, 4th Floor, Project Bhawan, Dhurwa,
Ranchi - 834 004

4. Project Direc.lorI SPMG - West Bengal, Unnayan Bhawan (3rd floor), DJ-11, Sector it
Block-A, KMDA, Kolkata - 700 091

5, Project Director, SPMG, Bihar, Patna
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Copy for kind information to:

1. PS to Secretaly, DoWS, RD&GR, Ministry of JaI Shakti, Govt. of India
2. PS to DG, NMCG

3. Ms Ruby, Sr Project Engineer, NMCG
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Nationa{ Mission for C:ean Ganga

:\; ) . [ . -: ) !) : I ( 1 ! ) ': : rJ : l- \ \ ! ( '( i Iou L)are : -I ' >1 1 ]i't,- iI. : o : 3

Su bject: in tIle nltIIter t> f (.'ivii '\PI)eal .\o. 3367/2021> - .'\shc)k }\:lllnal' Sin h:1 \'s. L: n it)11

of Ill(Iia & Ors., bef(;I-C tIle t{Dn ’ 1)Ie Su[>rcnlc C-otll-f – ree.

Dear Sir.

ThIS is III I'eterellcc LO tile in tIILer III (' . ,:\. No. iS (i7/202t) - '\ \ItI}k KIljIICIt- Si}lilcl I'll

IJ nio n of Irlcliu cC Ol-s. tIlat is scizccl beit)I'c LIlo Hot1 ' bIc Supt-clllc C.'L IUI-L and is intcl' alia
related EO the e\Lent of Flood olain al=a ol- Ri\'cl' Ganga and ulnauEhol'ized/illegal

const?'uction alld encro?.chIllents on the ballks and not)dplains of' ri~.-el' Ganga iII Patna.
Bihar. - f-he Hon 'i>Ie Supt=Inc Cc>UII in order dated 1 7.03.20:3 (cop)' etlclosed) directed
the Slate Go\e!'nlllelIE of Bihar LO cienlal'cate tFlc Hoo(1 plain oF [tivel' (-ianua lil Pakna and
iclentiF\- coIls:rtlctio rls fallinQ \\'ithin zone of tloodplains of Ganga in r)aLlla Eaking into

reference stir\’e) it laps obtained fro Ill the \N'ICC;

2. Thc Flon'bIc \(IT has also passed ot'dc!-s.“di!-oct ions in the mattel- oF ( ). /\. No
200/20 i + – \ t , (". it/c/7/c/ I 'i . L.- IIi oil ')f Itlciiu cC ot's. . dil','cLing the Sta[e (:_io\’el'tlnrel tE(s) fot

identification and deltlarcaLio ll of Hood plaiil ill ri\-el- GtIIIga, based oil c>no irl EU. cnEy-ti\-c
years cycle o!’ Hjghest Fi(locI I.e\-e! ( HPl_). -1-iII tilc said identi ficaticrn is enIIl[>!ocad. i nl)
lrreLers f!'olrr thc edge of ttlc ri \-el- \\-QUId be clcsigllt!!cc: as -1lri cIc vol OF)it ic ill c')rlsit''.tulio'r!
Zr ) rIC . TFle N(:iT in other !tlaILcl-s llas dIst> been l-cILc:'aLl11g the colnplianc,’ I>f cllrcctioi1 b)

the State Go\'erlllllents \\-tEFl regal-d to iclenLiiicitllol!."cictlrtll'ca[lon/p!'otccLI L)a c>!' Ilt)nci lriai il
of rivers by relltovai ot- tlllaullrorized/illegal constructintl and encroaclllllel',is on the banks

and ri \’er Floodplains

3 . It is evident that bcsiclcs Bihar, Lhc a fOI'esaid Ol’del's/directions along \\ i ttl provisiolls
of tIle River (Jalrga (flcju',’cllalion. Protection antI \'lanagcnrenl) Authorities Order dated
07. 1 O.20 1 6 ( in tellus o f w t1 icir the ri ver n oocIpl ai n area is to be nra intai ned as - c CJFlstrllct if)n

ft 'ec z,)nc '), are categorically applicable also For OEtler States fallilrg in the C;aIlsa £3£lsin

I'euion namejy . LJLLal'akltan(I. I ,LIar Pradesh. JFla!'klland , \Vest Bengal. Hi lnachal I)I'ade stl,
Rdjastlld,1: r„ladtlya ['raclesl1, [ [ar).-arla. Chllatlisg?lrll and Delhi

4. 'rhercfc>re, it is requested Ellat the conceulecl officers//agellcies ill lhc StaLe IIla)- bc

asked to disclose foIIo\\.-ing in f’ornratlon

a) the extent of tlc)od I)laill thc river G,urga a11d its Lributarics, as described in the
reveilue rccot'd's availablc \viLh Revenue AuLlloritics oF the State

b) tile groLlnd tev?I siLLlatio II as regards palliculars ol' existing constl-Llcti011s on tile
floodplain s of Lhc river (jar lga and its tributaries

c) invelr LorI,' ol' coIlstructiolrs falling within the zone of tloodp[ains of the river (iallga
and its tl'ibutal-ICS.

C art.kI -. Pj ’I

Fr.qq.ItT.at}., (a,T ?TM d7r8-.1. mr tfarT-m. Tfl faaq altI 'ful <Rem My, ' Ii<kl €1t:mi)
IIz+TI eTd daf < E?jt,t tf,7 ;}gr.Td fare!!'I qF:da’ +d. bIg f}+6ft–110002

NM(-G. {Ministry of Jai Shakti. Department of W3ter Resources. River Develob>men! & Ganga Rejuvenation Governrneni oi india)
First Floor. Maior Dtlyirn Chand National StadIUm, india Gate. New Delhi-1 IC>002
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5 . I'-Llt'Ihl.r. it iS :iIs,) rcqllcsr,'ci rtlal tile CC\llCCl-llCCt til-tiCiill$ ill Sla£L' IIlay jIi-O\ Ide :1 1--'!?Ol-l

011 ttlc rcclui Iii to ilIRlrll\Jti,jt 1 LiS iltclltit' Iled ill jll-cc,'di11g }\liu 3, to \\i(_'(i \\itllilr 3 tllolILlls
oi' t'ec,-ipl ot' this letter.

() I'llis issues \\-i III :’.pjliII\ aI of tIle con Ipete:It autllorI L)

\'out;s !’ailtl full \

rfi J,

1.:,„„,i,, Di,„,.„,. – [€::'h:;J::P§RrPHp
1; Incl. : '\s aba\'c

1-t> ,

I [-he Ctrief' SecreLal'\'. (jover111rlelrt of ULtaraktl:t11d. L:rtarakllairci Sccrc Lal-tat, +

Subhast1 Road, Dehradull - 348 00 1
I-he Chief Secl'ctat-v, Go',.'ern11rcnt of U[tal- Pradcs tl. Secrctaridl, Luckno\v - 3:6 00 1

I'Ire Chief Secretary. Go\'ernllrel IC of Jllat'khtlltd. S;ccrctat'iat, RanG tl 1 834 004

[[ie C' IIi,:f Secretal-\ . ( jo\'erlrnren[ (>f \Vest [3ellglaI. \;abana ( 13th l;!o(>1'). 325 Sar:11

C:hat[erjcc Road. Shibpul-. Ploy\’l'atl - 7 : 1 10:
['llc Chief SecreLal'\', Go','ellrlrlelrt of .I linr:reba! I)r£lcleslr. Go\-el-11nrcnl Sccl-ctarlat.

Shi lula – 17 : 003

I'hc C:hiefSect'e tal-y. Go\'et'nllt':IIt of Rajasthan. SccrcLariat, JaipLll- – 302 005

TIle (’-'hief Secretary, Governlrrcirl oF' Mad Ilya Pradesh. MP IVlanLralaya. \’allabll

Bhawan, Bhopal – 46: 004
['he Chief Secret8rv. (-,(>\’elrrlrrent ol' I lar\,’ana, +th Floor. I lal'vana Civil SecretarlaE,

Scctol, 1, Chandjqarh – 1 60 0 IQ

The Chief Secretarv, Goverl1111ent of Chilattjsqarll, Mahanadi Blla\\'an. N/' iantrala}a,

Niaya Raipur –- 492 002
I'he Chief Secretary, Govc!'ltlllc IIt of NC:-l' oI’ F)elhi, Delhi Secrctariat, 1.P. Estate,
Nc\\’ Delhi – 1 10 002

l

(1

7

g

9

1 0

Copy {\yjtb request for co-ord ill:1 tion alld necessary action in tIle rna tIer) to:

I

)

lJ.

Chairman. Central Water Conrlrrission, 3rd Floor, roonl No. 313 ( South), Se\va

[!hawaII, R. K. Ptlranr. Sector – i , N’ew Delhi – 1 1 0 066

Chainnan, Central PolluLi011 C'olltt’ol Board. Pa!-iwcslr Bl la\vail, Flast Alllun Nagar.
Delhi – 1 10 032

Project Director, SM(.'(i - LJttal'akFlalld. 1 17 Indira Nagar, Delll'adLln –' 248 001
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!’ I-t)Ict:L Dil'cctol'. S;:\’lC'( I -I.’P. Plot No. 1S. Soc 7. ( }ollrti Nag:it' F{\til., I .Lt(:kIlt I\.\'

= =6 0 1 o

PI-eleCt Diractor. S {')\I(; (}t'oup – .llrai-kltarrtl, Roc)ill \a. 403. 4[Ii }"ioor. !)!-oje'ct

Bha\\’all. DhLlr\va, RaIlcitI 83+ 00+

Pro.ject Director, SPI’IC-J C;!-otlp – \\-est Bengal, l'.'nnayalr Bha\\-all (.3rd noor). D.I-

I i . Sector [1, Block- A, KX-il),'\. Kolkata –' 700 09 1

X,

()

(:op\- for ki ncl inforulation to:

[

l

I

bS to Secrt:tar\'. Do \VS. RD&GR. .\linlst!„y- of Jai Shit! ttl. Govt. o f [ ncI ia

PS to Secretary. \’[oEF&CC, [ndira Pal'vavai'an B}la\van, Jorbagi1 Road, Nc\\, Delhi
o 1-)03 ,

PS to DG. NN’iC'C; i.'~.

-'&T' $ '. A >g

(1
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ITEM NO . 43 COURT NO.11 SECTION XVII

SUPREME COURT OF INDIA
RECORD OF PROCEEDINGS

Civil Appeal No(s ) . 3367/2020

ASHOK KUMAR SINHA Appellant ( s )

VERSUS

UNION OF INDIA & ORS. Respondent ( s )

(IA UD. ro0859/2020 - STAy APPLICATION)

Date : 17-02-2023 This matter was called on for hearing today.

CORAM :

HON'BLE MR. JUSTICE ANIRUDDHA BOSE
HON'BLE MR. JUSTICE SUDHANSHU DHULIA

For Appellant (s) Mr. Aakash Vashisht, Adv.
Ms. Nidhi Agarwal, Adv.
Ms. Tanya Saraswat, Adv.
Mr. Neeraj Kumar Sharma, ADR

For Respondent (s) Mrs . Ai8hwarya Bhati, ASC
Mrs. Swarupanta ChaturveeIi, Adv.
Mrs . Ruchi Kohli, A-dv.
Mr . Navanjay Mahapatra, Adv.
Mr . Santosh Kumar, Adv.
Mr. Arvind Kumar Sharma, AaR

ms . Aishwarya Bhati, ASG
Mr. Gurmeet Singh Makker, AaR
Ms. Swarupanla Chaturvedi, Adv.
Ms. Ruchi Kahli, Adv.
Mr. Navanjay Mahapatra, Adv.

Mr . Manish Kumar, AaR

Mr. Azmat tl Amanu11ah, AOR
Mr. Hardik choudhary, Adv.

UPON hearing the counsel the Court made the following
ORDER

Aishwarya Bhati, learned additional solicitor general

appearing for the Union of India, Ministry of JaI Shakti, submits

that a survey map has already been made available to the State of
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Bihar .

Let all assessment on Elle survey map giving the ground level

SItuatIon as regards partIculars of exis Ling constructions on Che

floodplains of the river Ganga in Patna . A report shall be filed

disclosing therein how Che floodplains have been described in the

revenue records and if Ehere is any construction within the zone of

floodplains of the Ganga .

List after four weeks .

(NIRMALA NEGI )
COURT MASTER ( SH )

(VIDYA NEGI )
ASSISTANT REGISTRAR

4777


